NATIONAL COMPANY LAW APPELLATE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Company Appeal (AT) (Ins) No. 444 of 2024 &
I.A. No. 1520, 1521, 4288 of 2024

IN THE MATTER OF:

Dhara Cements (India) Pvt. Ltd. ...Appellant
Versus

Dineshbhai Khimjibhai Patel ...Respondent
Present:

For Appellant: None

For Respondent: None

ORDER
(Hybrid Mode)

27.09.2024: No one has put in appearance on behalf of the appellant
nor there is a request for a pass over or even for an adjournment.

Dismissed for non-prosecution.

[Justice Rakesh Kumar Jain]
Member (Judicial)

[Mr. Naresh Salecha]
Member (Technical)

[Mr. Indevar Pandey]
Member (Technical)
sa/rr



